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CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BSNCH 

CIRCUIT COURT SITTING AT ItDORE

O r ig in a l  A p p lic a t io n  No. 42 o f  2004

In d o r e , t h i s  th e  1 3 th  day o f  J u ly ,  2005

H on 'b le  S h r i J u s t ic e  M.A. Khan, V ic e  Chairman 
H on 'b le  S h r i S .K . N aik , A d m in is tr a t iv e  Menfoer

D r , H.M .P. S in g h , S / o .  S h r i Gurdeep S in g h ,  
aged 48 y e a r s , O ccupation  -  S e r v ic e ,  M edical 
O f f ic e r  ( S c i e n t i f i c  O f f ic e r /E ) ,  C entre  
fo r  Advanced T ech n o lo g y , In d o re , R /o . 34 , 
Padmawati C o lon y , Indore (MP).

(By A dvocate -  None)

V e r s u s

1 . Union o f I n d ia , through S e c r e ta r y  
t o  th e  G ovt, o f  I n d ia , M in is tr y  o f  
A tom ic E nergy, A nushak ti Bhawan,
C .S .M . Marg, Mumbai -  400 001
(M ah arashtra).

2 .  The D ir e c to r ,  C entre fo r  Advanced 
T ech n o lo g y , In d ore -  452013 (MP).

A p p lic a n t

R espondents

(By A dvocate -  S h r i Umesh Gajankush)

O R D E R  (O ral)

By J u s t ic e  M.A. Khan. V ice  Chairman -

Today, th e  m atter  was passed  over  and was taken  

up fo r  h ear in g  a s a l a s t  c a s e .  On 1 1 .7 .2  005 th e  c o u n se l fo r  

th e  a p p lic a n t  appeared and on h is  s p e c i f i c  r e q u e s t  the c a se  

was p o sted  fo r  h ea r in g  to d a y  and i t  was made c le a r  th a t  i t  

was a f i n a l  o p p o r tu n ity . D e s p ite  w a it in g , nobody has appeared  

on b e h a lf  o f  th e  a p p lic a n t  to d a y . I t  seems th a t  th e  a p p lic a n t  

i s  n o t in t e r e s t e d  in  p roceed in g  w ith  th e  m atter  fu r th e r .  

A c c o r d in g ly , th e  O r ig in a l  A p p lic a t io n  i s  d ism is se d  in  d e f a u l t .

(S .K . N aik)
A d m in is tr a t iv e  Member

/  (M.A. Khan)
V ic e  Chairman
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